4193 Appropriation
(Raiiways) Bill

The question is:

“That the Bill to authorise
payment and appropriation of
certain further sums from and
out of the Consolidated Fund of
India for the service of the finan-
cial year 1960-61 for the purposes
of Railways, be taken into consi-
deration.”

The motion was adopted.

Mr. Speaker: I will now put the
clauses to the vote of the House.

Shri S, M. Banerjee (Kanpur): Sir,
how can we have discipline in the
House when the hon. Minister of
Parliamentary Affairg is moving at
the same time when you are on your
legs.

Shri Narayanankutty Menon
(Mukandapuram): He should be a
model for everyone of us,

The Minister of Finance (Shri
Morarji Desal): The hon. Member
was standing at that time.

Shri Khushwaqt Ral (Kheri): Sir,
is discipline meant to be observed
only by this side?

Mr. Speaker: Order, order: I will
now put the clauses to the vote of
the House.

The question is:

“That clauses 1, 2 and 3, the
Schedule, the Enacting Formula
and the Long Title stand part of
the Bill.”

The motion was adopted.

Clauses 1, 2 and 3, the Schedule, the
Enacting Formula and the Long Title,
were added to the Bill.

Sbri Shahmawaz Khan: Sir, I
move:
“That the Bill be passed.”
Mr. SBpeaker: The question is:

(Interruption). An hon. Member
does not know when 1 am going to
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get up and standing somewhere by
itself is not an offence or an act of
indecorum. In such cases what is
usually done is—I have noticed this
even during the previous regime
that is, before 1847—that as soon the
Chair gets up the hon. Mecmber,
wherever he might be, sits down
immediately.

Shri Hem Barua (Gauhati): That
is what I had done.

Mr. Speaker: I know the hon.
Member i very decorous. That s
what hon. Members ought to do. I
hope and trust that this will be
observed strictly. It is a courtesy
shown to cach one of us and to the
House as a whole.

Now, the question is:
“That the Bill be passed.”
The motion was adopted.

12.274 hrs.
DEMANDS FOR GRANTS
(RAILWAYS)—1981-62—contd.

Mr. Bpeaker: The House will now
proceed with further discussion of
Demand for Grant No. 1 in respect
of the Budget (Railways) for 1961-62.

Shri Abdul Latif will kindly conti-
nue his speech.
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W Iq& g 7a@ 779 B Wm=
g Ar 5 g YEAw F1 9T =
e CAAECI C RS CREARE CE
AT T HFF FAME TF T T 730
AN M H A AF, 1 48 ofaF 3w
=& geit 1 & agar fa gwd =y we
wERa £F frma ¥ o wefear & e
TEATA T WY @ 73 e g
A7 @ § faar anm frr ar ®
¥ ag ¥ @eAaNg ¢ WY qar w9
Fia & OF 62 TR wher 1w A fmr
AT wwAr § 7 A€ qAr A A G d
fe &ia gare 2@ s nw oF o) &Y,
T feA a¥ waA ¥ 7 wfws s @ faa
gfe ot @ # ofrads a7 9
TET FY AV AR H T FTF )
T & FI ATAWTAT §q AT KT
fo e & 9 W IewmET BY e 2, Fo
T o fefrm qew @1 qwm
TR A oF SIg ¥ qEL g Ay
& A9 W1 T4T F 0T A

wft 99f g @ Y fiv gu faret
N Y, 8 AW T R Sy Ay §
¥, ¥ g 73 A v s 9
o€ X 9 3 Ia% fow v ¥ oew
30000%‘@31;{&@;7&5
¥ WX T INTEA A7 @ & A& ary
8 & Faad gt o &im § ow ww
T X W7 OF W2 o wow A A |
@ o r § arht I w1 Nfed o

Az F1 I £ | Fcfedt w5y afa
FT agTH F1 Fiwaw FT AT Lo, W
fae &1 & &F w7 gW T FHY §
AT T | q| aqear mar § fF e
¥ 7 aga s Qe § | 7@ g Ad 5
forgram ® 39 =iz &Y qg= 1 faaw
g ®18 uwdHE 47 g fwar amar
TR a7 #1 o g arfed fr feegmar
T ZH WA et S 7y A
TEl T 7Fd ¥ A0 gw WAy arfeat
FTHEFIAT TEY TZ7 TFA F, T, T3 AW
7%g, TE7 ARz ¥Em ¥ EW
g FAAT TH AT AT FA W g
7ad 2 ? F qRaATg 5 wav gw faww
T i qEATH #1 A@ A7 A% fAq
sifaar £ 9@ 1 g 749 & AFAT §
oY stev ux oA feafr wroawdr @
fomd za oo W swRr A SME
HATAT 7 AT 35F AT [T TATA FT AT
wfT aEE § A7 AN F ard 0F I8
A Y g TATEF |

e W faa adt agar g & faw
gt FgR1 4w fF gmd Wiw w
wafga AR 97 w97 §O FAr FIAY
=rfgn &t f& gmt faa qof wgem 3
FATT 9 T w1 AT 77 Frmy @ @A
AN FT A7AT T EF FAW FT ATE-
arar A} w7 Tfegn wieg & ar oF
Fafgas afeq ¥ a7 9T waAr @
F@ g Wiy

Shri T. Subramanyam (Bellary):
The railways constitute our greatest
national undertaking with a capital-
at-charge of Rs, 1560 crores, and em-
ploying sbout 11,860,000 people. It
purports to play the dual role of &
public utility undertaking as well as
a commercial enterprise.

We have various modes of trans-
port in our country, the roadwnys,
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the railways, the waterways, and the
airways also, We must have a
national policy of integrating all
these modes of transport, if the needs
of the growing economy and the
development of our country have to
be met satisfactorily and adequately.
A committee has been appointed,
which is known as the Neogy Com-
niittee, to recommend what properly
should be the long-term {ransport
policy of the country, so that the
development of the transporl
machinery may serve the growing
needs with economy and efficiency,
avoiding duplication, and also the
role of the various modes of trans-
port in the coming five to ten years;
also, the mechanism 1o regulate and
control the various modes of trans-
port and co-ordinate their activities
has to be recommended by this com-
mittee. An interim report has been
received, and I hope th:at Government
will take speedy action with regard
to this matter.

We have undertaken to build up
the socio-economic welfare of over
forty crore; of people, and industria-
lisation is going on at a very specedy
rate, but, unfortunately we find that
the modes of transport are not able
to cope up with the demands and
the requirements. That has been our
experience. Almost every day, in the
Parliament, the question comes up
that wagong are not available to lift
up the coal. Even the Food and
Agriculture Minister wag complain-
ing that adequate number of wagons
were not available even to lift food-
graing from one place to another.
This question has been coming up
frequently before this House in con-
nection with transport of steel,
minerals etc. The railways have also
been set the task of taking up
greater and greater responsibilities
in the Third Five Year Plan. There-
fore, I urge that immediately, a
decision should be taken with regard
to co-ordinating the various modes
of transport. At the same time,
there should be a vigorous sort of
search or introspection on the part of
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the Railway Board to cope up with
the needs of the developing economy.

in the Third Five Year Plan, the
task has been set for the railways
to lift 93,000 million ton-miles, and
that will mean an incerase from the
Second Plan target of 54,000 million
ton-miles, The increase will be of
of the order of nearly 38,000 million
ton-miles. It is a huge task, almost
double the work that was taken up
in the Second Plan. 1 again urge
the Railway Board and the Railway
Ministry to have a vigorous search
with regard to this matter.

In the Second Five Year Plan, for
the  development of railways,
Rs. 1121'5 crores were invested. In
the Third Plan, it is proposed ten-
tatively that Rs. 1255 crores should
be invested. The Second Plan
targets with regard to the receipt of
locomotives, coaching-stock and
wagons, we are told, will be almost
fulfilled. In the Second Plan, about
2100  locomotives, 8500 coaching-
stock, and about a lakh of wagons
will be received by the end of this
month, That is a matter for gratifi-
cation, In the Third Plan, we are
told that 1700 locomotives, 7800
coaching-stock and 110,000 wagons
will be received. We are also told
that we shall be attaining self-
sufficiency with regard to the equip-
ment of our railways,

In the Second Plan, 800 mileg of
new railway construction were
undertaken. We are told that that
also will be practically rcached. This
represents mainly the requirements
of the stee] and coal industries, and
the operational requirements of the
railways themselves. We are told
that in the Third Plan also, the same
programme will continue, and about
1100 miles of new railway construc-
tion will be undertaken.

In this context, I must say that
there iz an acute feeling of dissatis-
faction in South India. and I shall bhe
failing in my duty, if I do not give
expression to that sort of feeling. It
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is a bad thing to allow that sort of
feeling to continue. It is also a fact
that in the Third Five Year Plan also,
according to the prouposals made, we
do not have any railway construc-
tions in South India.

The hon. Minister has said in his
‘budget speech at page 13, that

“In the matter of construction
of new lines the Planning Com-
mission have so far allotted
Rs, 120 crores. This will provide
for approximately 1160 miles,
representing lines cssentially
required either in connection with
the Railways’ operational needs
or in connection with the
development of industries and
m...al resources. The latter
include 200 miles for develop-
ment of new coal fields and about
50 miles for a new line to serve
the proposed port at Haldia.
The provision for new lines is
being reviewed in consultation
with the Planning Commission.”.

‘That pgives a little margin of hope
for us. We are further informed:

“1 am hopeful that it will be
found possible to make a further
allocation of funds, to meet the
demands for new lines to be
constructed on grounds of politi-
cal, social and economic develop-
ment in  certain  areas  morc
particularly in the South'™

That is a gratifying and heartening
thing The word ‘political’ also has
been advisedly, 1 presume, because
that feeling does exist. Of course,
it is based on very justifiable and
very solid grounds. No new railway
construction has been undertaken;
and after the reorganisation of States,
since 1866, there has been a very
acute need for new lines being
constructed. As you know, geographi-
cally, as we proceed towurds Cape
Comorin the land tapers, and the
inter-links that heve to be added
would be very narrow, sometimes 40
miles, sometimes 50 miles and %o on,
and they will be not more than 100
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miles generally. If these links are
constructed. then the way will be
opened for the development of indus-
tries, und for enterprise and for trade
and commerce.

13 hrs,

I would like to mention the lines
that should be taken up immediately
in South India. We have been
agitating. for them since 1956; the
demand has been insistent and it
has to be satisfied. It is a case of
must, I say. The lines are: Hasan-
Mangalore, Kottur-Harihar, Rayad-
dug-Chitaldrug, Hubli-Karwar and
Salem-Bangalore. Priority should be
given to these lines. We do recognise
that there is very great need to give
priority for the defence of our coun-
try and for the development of iron
and steel industry, as also for the
operational requirements of the rail-
ways themselves. After satisfying
these three requirements, 1 would
urge the Government to take up
these railway lines in South India and
satisfving  the insistent demands
there. It has been recognised by the
Planning Commission and 1 hope
Government will come to a speedy
decision with regard to this matter.

Then, Sir, I urge that one or two
more trains should be introduced in
that area. We are told that a num-
ber of passenger trains have been
introduceé from 1956-57. 1 hav
been urging that a fast express train
should be started from Bijapur to»
Bangalore via Gadag-Hospet-Bellary
and Guntakal. From 1856 when toe
Stales  Reorganisation came .,
Mysore has become a bigger State,
the Karnalak State. More areas
have come in and more people are
going towards Bangalore. But for
thirteen hours there it not a single
train betwecn Gadag and Bamgalore
on thiz line. Therc has been an
agitation for a long time; ‘the traffic
iy increasing enormously and the
equipment of the railways has also
increased. 1 have been agitating for
the introduction of this train.
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I would in this connection just
quote a few figures. The number of
new trains introduced in 1956-57 was
119 on the broad gauge and 43 on the
metre gauge, in 1957-58 it was 118
new trains on the broad gauge and 27
on the metre gauge; in 1859-80 it was
165 new trains on the broad gauge
and 25 on the metre gauge; in 1860-61
it was 58 new trains on the broad
gauge and 18 on the metre gauge. In
1956 when 1 asked for the introduc-
tion of a new train, I was informed
that when the position with regard to
the availability of locomotives and
rolling siock improved, this question
would be eonsidered. Hundreds of
trains have boen introduced in other
arcas. I do no! know why it has not
been  posaible for  Governmint  to
introduce this on train, though there
Ie very great need for it

Mr. Deputy-Speaker: The hon.
Member's time is up

Shri T. Subramanyam: I will take
only two mor¢ minutes.

After the roorganization of States
people coming  from the Karnatak
arcas of Hyderabud, Bombay and from
Bellary district have 10 go wvia Gun-
takal io Bungalore for various transac-
tions and Governmen! work  Many
passengers coming {rom that area
have not been able to find accommo-
dation at Guntakal to p.oceed towarids
Bangalore. 1 suggest that some more
carriages may be attached to the
trains proceeding towards Bangalorc.

Then, Sir, 1 was informed some-
time back that an additional broad
gauge line would be constructed
between Guntakal and Hospet to
enable iron ore to be exported 10
other countries. It is of the utmost
importance. It feiches us a substan-
tial amount of foreign exchange. The
iron ore is of the richest variety and
is in great demznd in other countries.
I, therefor urge that this line should
be constructed as early as possible.
Track renewsals and strengthening of
bridges have to be taken up om the
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Kottur-Hospet, Rayadrug-Bellary and
Gadag-Sholapur and completed as
early as possible.

1 am glad there has been a reduc-
tion in the claims flled from year to
year, but still Government had to pay
Rs. 3° 18 crores in 1958-59 and Rs, 374
crores in 1959-60. Lakhs of claims
are being filed from year to year. I
hope Governmen! will take adequate
steps 1o mini..ise this.

Mr. Deputy-Speaker: The gricv-
ances which are Dbeing voiced are
mostly local in characlter and hope
that can be done within ten minutes.
I would request hon. Members to con-
dense their remarks 50 that a larger
number of hon, Members may be
accommodaled. Naturally there is a
desire thiz time on the part of many
Members to speak.

Shri Kalika Singh (Azamgarh):
Sir, the Railways are the biggest of
the public  utility undertakings in
India and they are said to be the
fourth largest network in the whole
of the world. 1t is, therefore, the res-
ponsibility of the Government to see
that they are run most efficienctly,
more particularly  becaurse they are
directly connected with the progress of
our Five Year Plans. At the com-
mencement of the first Five Year Plan
it was thought that railways were not
very essential; 50 no money was pro-
vided in the First Draft Outline which
was presented to Parliament, Later
on a sum of Rs 200 crores was pro-
vided: at the ¢nd of the Plan, how-
ever, it was found that g sum of
Rs. 423 crores had actually been spent
on the railways. So, the railways
spent Rs. 200 over and above the
amount allotted to them. So it was
the progresa of the Plan that showed
that the Railways are very essential
und the planners were wrong.

In the Second Five Year Plan, there-
fore, a sum of Rs 1,128 crores had
been provided for the rallways. At
the end of the Plan we see that the
whole of this sum has been utilised,
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although the other Departments were
not able to utilise the whole of the
sum allotted to them. In the case of
the railways only an amount of Rs. 4
crores remained unutilised; that is
they spent Rs. 1,121 crores.

The Railways are very essential to
meel the transport requirements of
the country. The investment on this
public utility undertaking is Rs. 1,732
crores. With this investment we
should see that the railways are run
very officiently. We have also to sce
that the foreign aid available to the
railways is more than to other public
undcrtakings or developmenta)l works.
The World Bank has been from time
to time advancing louns because the
capital at charge is substantial and
the railways have got a very big asset.
The International Development As-
sociation has also come into being and
1 think more and more money will
be available from that  Association
apart from the World Bank. With the
amount allotted in the Third Five
Year Plan, the railways would be able
to complete their planned programme
with the result that the transport
requirements of foodgrains, coal, steel
and other essential items would be
mct very efficiently.

There is ong thing 1 have noticed.
It is that the working expenses have
gone very high. In 1938-39, the gross
earnings were Rs. 107 crores and the
working expcnses Rs. 71 crores, but
in 1958-59, the gross earnings rose to
Rs. 802 crores and the working
expenses to Rs. 324 crores. The
increase in the gross earnings during
this period was nearly 366 per cent,
but that in the working expenses was
4568 per cent. If the gross earnings
increase, the working expcnses should
also increase, but not more than the
rate of increase in the gross earnings.
But as 1 have just now shown, the
increase in working expenses has been
100 per cent more than the increase
in gross earnings.
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Thea | have noticed that there is a
b‘g increase in the number of staff.
The figures given in Indian Railways
(1959-60), Table XVIiI, show that in
1936-39, the number of Class I and
II staff was 1,784, but in 1959-60, it
rose to 4,408. As regards Class III(a)
employees, that is, those employees
who were receiving more than Rs. 250
per month, the number in 1938-39 was
7,602, but in 1959-60, it rose to 23,866.
The strength of Class IV employees
has not increased so much in Class IV,
there are tw. entegories, (a) and (b).
In category (i}, the increase is from
98,000 to 1,81,319. These figures are
for 1951-52 and 1959-60. In the (b)
category, the figures for the same
period ar: 492,856 and 5,09,653.

So the increase in  Class IV em-
ployees might be taken to be 100 per
cent or even less, but the increase in
the cawe of Class I, 11 and IlI(a) is
more than 400—500 per cent. So the
working expenses have gone up very
high and the pattern of employment
also during these years shows that the
higher class officers have increased in
number more than the lower class of
officers. The operational efficiency of
the railways has to be judged by the
performance of those persons who
really work the lincs on the spot. If
there is an increase in their number,
efficiency will certainly improve. But
if we go on increasing the staff in the
offices who do not actually operate the
lines, that might not be so much con-
ducive to the promotion of efficiency
of railways. Therefore, it has to be
discouraged.

As regards passenger earnings, the
earnings from air-conditioned coaches
in 1959-60 was Rs. 1'18 lakhs, from’
first-class Rs. 8'08 lakhs snf third
class Rs, 1,11,80 lakhs. Here #l180, we
have to see that we provide more
amenities to the third class passengers.
But overcrowding has been going on
and we have scen on railways, parti-
cularly in the metre gauge, that there
is a lot of overcrowding especially
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when there is mela traffic. We just
cannot bear the sight of a train in the
metre  gauge when there is mela
traffic.

Shri M. B, Thakore: In the summer
season also.

Shri Kalika Singh: People travel on
the roof of the trains and accidents
have taken place. Instead of provid-
ing more trains and more coaches on
the lnes, the authorities advise pil-
grims not to travel. 1f people want
1o travel and visit places of pilgrim-
age, the railways should provide the
necessary travel facilities rather than
discourage them. 1 think the railways
do not actually want people to stop
travelling to pilgrim centres; they only
want to avoid the responsibility that
may be fasteneq on them when
passengers fall down from trains or
other aceidents take place. Therefore,
they only give a warning.

There¢ is one more point, a very
important one. This is concerning
Moghalsarar. It is stated:

“The daily average 1llotments in
the direction above Moghalsarai
was 1,687 wagons compared to the
previous year's figure of 1,861 and
the movements reached a record
figure in September 1959, when a
daily average number of 2,002
wagons were moved through
Moghalsarai compared with the
previous year’s  record of 1,792
wagons”.

Moghalsarai represents the  biggest
bottleneck in transport in the whole
of India. Coal and other goods
wuagons passing through Moghalsarai
come from  Bengal-Bihar collieries.
Now one alternative line is being pro-
vided, Garhwa-Robertsganj, to divert
somo of the wagons, but in v.ew of
the increasing number of wagons, it
is staled that by the end of the Third
Five Year Plan, the number of wagons
that will be passing through this
bottleneck might rise even up to 6,000.
Then I think one alternative line,
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Garhwa-Robertsganj will not be
enough. So I propose that a bridge
should be constructed at Ghazipur.
This has already been examined by
the railways. The Research Institute
at Poonua has also, 1 learn, reported
that the bridge is feasible at that point.
So the¢ Ghazipur railway bridge should
be constructed and the line from
Dildarnagar to Nagsar should pass
over Ghazipur, and then it should pass
from Azamgarh o Akbarpur or
straight from Ghazipur to Zafrabad,
which is only 60 miles, That will be
a second alternative to transport all
the coal wagons avoiding the Moghal-
sarai point,

I want to thank the Railway Minis-
try for one thing. For two or three
vears we had been demanding that
the track between Mau and Shahgan)
should be renewed. It has been there
ever since 1807, and was not renewed.
Now it is being renewed at a cost of
Rs. 50 Jakhs. 1 have been told that
now the trains there on the metre
gauge will be running at a speed of
more than 35 miles instead of at the
present rate of 15 miles. For that 1
thank the Ministry.

Shri D. C. Sharma (Gurdaspur):
Sir, this is discrimination.

Mr. Depuly-Speaker: | should have
given perference to  those  whose
tracks have not been rencwed.

Shri D, C. Sharma: His track has
been renewed.

Shri Aurobindo Ghosal (Uluberia):
I had no intention of mentioning
issues already discussed, but some of
them are so pressing that they require
emphasizing.

First, I will refer to catering, which
has been aireadv refer-.c to by my
hon friend Shri Braj Raj Singh The
quantity, quality and the price of the
fond supplied by the contractors . . .

Shri M. B. Thakere: It is depsri-
mental now.
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Shri Aurobindo Ghosal: ...differs
from station to station and from con-
tractor to contractor. We know that
some standard has been laid down, but
in practice this differs. I request the
hon, Minister to see if inspectors can
be appointed to check the quality,
quantity and the price of the meals
that arc supplied by the contractors.

As regards the meals supplied by
the restaurant car of the railways, the
price of the items is increasing daily,
and it has almost reached a prohibi-
tive limit. So, I request the hon.
Minister to sec if the profit element
can be reduced on the meals supplied
in the restaurant cars to passengers.

Regarding the three-tier system,
most of the Members have pointed
out the difficulties. 1 would like to
suggest one thing. Previously, in the
three-tier classes, they used to supply
some chairs, one-seat chairs. These
used to be left vacant on one side for
the sitting of persons who do not like
to sleep for some time at night, but
these chairs have also been now con-
verted into berths. What happens?
During day time the passengers of the
middle berths have got to sit on their
seats with their luggages on their laps.
Therefore, either you must retain the
old system of providing chairs on one
side, or at least you should keep the
upper berth vacant for keeping
luggage. This is my suggestion re-
garding the three-ticr system,

Regarding the suburban trains of
the South-Eastern Railway, in the last
20 years the passenger traffic has
increased by about 400 per cent, but
the trains have increased by only two.
The total number of up and down
sub-urban trains in 19040 was 46: in
1951 it was 44 and in 1959 it was 48,
but during this time passenger traffic
has increased by about 400 per cent.

Secondly., not only is there over-
crowding, but the running time has
heen ¢xtended too much. The run-
ning time has been increased by about
50 per cent. Previously the 16 or 17
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miles used to be covered in one hour
by the local trains. Now it is being
covered in one hour and 20 minutes. 1
would request the hon. Minister to
see that the speed is increased and the
running time of the jocal trains reduc-
ed on the suburban side of the South-
Eastern Railway.

Now I come to the trade apprentices
of Kharagpur. In Kharagpur, about
three years ago several hundreds of
these apprentices were trained, but
only a few of them have been absorb-
cd. Even today, about 200 trade
apprentices and carriage apprentices
who have received training at the cost
of the railways have been kept un-
absorbed. I do not think in any other
zone of the railways, such skilled
hinds to whom training has been
given at the cost of the railwavs are
being  kept  unemployved. I would
request the Minister to consider giv-
ing employment 1o these carriage and
trad¢ apprentices of Kharagpur.

Yesterday, a news item has appear-
¢d to the effect that in the North
Eastern  Frontier Railway, in 1959
about 200 young men were declared
fit for getting work by the Railway
Service Commission, but none of them
has been absorbed yet. The difficulty
is this, that the Employment Exchange
also does not allow them 1o register
their names, because they have been
approved by the Railway Service
Commission, but they are not getting
absorbed in the railways either. So,
that point also should be considered
by the hon. Minister.

Another point to which I would like
to refer, which is very important, is
that the railway yards of Chitpur and
Shalimar are being used as under-
ground commodity markets. In the
first week of February, it has appear-
c¢d in the papers that the han. Deputy
Minister, Shri 8. V. Ramaswamy,
visited the railway yards of New
Delhi and found huge quantities of
coal and firewood heaped there, and
they were not released by the business
men in order to create artificial scar-
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ci'y :n the market, beca',s. of the low
whariage rate. What happens in
Calcutta is this. Al] the rape seeds
are sold from the Chitpur yard.
About 35 lakhs maunds of mustard
seed are imported mainly from Bihar
and U.P. Daily, the Delhi market
opens 1 the morning and the prices
arc fixed in Calcutta towards the
afterncon. In the Chitpur yard the
rape seed bags are kept ‘n the wagons,
they are not released. There, under-
ground market is run in the yard on
the railway receipt itself, and that is
being allowed. The real market, the
producers’ market, is in Howrah, but
the goods are 1o be taken delivery
from the Chitpur yard. The sample
of the goods which are shown in the
market, in the Rail bazar of Howrah,
are not the same or similar to those
delivered from the Chitpur yard. This
sort of corruption is being allowed,
and in all the newspapers of West
Bengal this has come out that under-
ground shar, market is being run in
the Chitpur railway yard and Shali-
mar godown. This should be checked.
On 28th February, 36 wagons of
mustard seed had arrived in Calcutta,
but on that very day the price of
mustard oi] was increased by Rs. 20
a maund. It is inconceivable. In one
day the price of mustard oil was
increased by Rs. 20 a maund, though
on thal very day 36 wagons had been
received in  Chitpur yard. That is
because the share market is being
allotted to be operated in the railway
vard itself. It is being operated on
railway receipt without releasing the
goods. That has to be checked,

The other gay it has come in the
newspapers that there was a pitched
battle between the Railway Protec:
tion Force and the people of the Rail-
way Works Inspectorate in Shalimar,
in which about seven persons have
been seriously injured. The persons
of the Railway Works Inspectorat:
were taking out goods from the rail-
way precincts which was opposed by
the Railway Protection Force, and
there was a pitched battle between
them. This is going on and the all
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lHowrah are run by the smuggling f
raijway goods. So wmany lorries have
I ven scized by the Police on the G.T.
Road when the railway goods have
been so taken away by these
smugglers. Naturally, morc care
shouid be taken to check these cor-
rupt things.

Then, 1 would )ike to mention about
the DST. staff—the District Signal-
ling and Telecommunication Engineer-
ing staff. This office was in Gardea
Reach ever since 1936. After the:
strike, thevy werp informed that this
office would be transferred to Madhya
I'radesh.  When there was a row, it
was changed and they were given the
assurance that the office would not be
shifted. But, again, hardly a month
has passed, the office has been shifted
to Chakradharpur. Some of those
employees who were given an assur-
ance by the previous officers that their
services in any case shall not be trans-
ferred from Garden Reach to Chakra-
dharpur have all of a sudden been
transferred to that place. I would
like the hon Minister to consider the
vases of these persons

Then, I would like to refer to che
case of railway employees. There nus
heen much discussion on the necessity
for high operational efficiecncy 2n.l
many hon. Members have suggested
co-ordination between the differert
Ministries in the matter of wagons
rnd other things. But one point that.
has been overlooked ix that res!
operational efficiency depends upon
the employces who keep the whole
thing moving.

The hon. Minister in reply to the
general discussion has assured us hat
there would be no victimisation and’
that the cases of those 500 employees
whose cases are still pending and who
are sti]] out of service will be co--
ridered favourably. Stili, yesterday
1 have reccived ~ telegram that one
of the Secretaries at Garden Reach has
been victimised Though that assur-
ance has given by the Railway
Minister, still there ix victimisation:
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going on there in the Railways. Th.er_e-
fore, 1 would request the th:l. ‘NIHEIS-
ter to see that further victimisation
-doez not take place.

Next, there is the question of the
Light Railways. It had been stated
by the hon, Minster that as t_he
agreement exists between the‘ Dis-
tric' Board and the Light Railway
it is not poss‘ble for them to nation-
alise the Railway. If that is so, I
would ask, ‘Is it the policy of Gov-
ernment to nationalise Railways or
not?’. 1 would like the hon. Minis-
ter to consider this point.

There is the Howrah-Amta Light
Railway which is run by Martin &
~Co. If you do not want to take the res-
ponsihility of nationalising this Rail-
way, then you should allow them to
extend their services. The people of
tho:c areas have been demanding a
line from Santragachi to Bistupur via
Arambagh for the last 10 years.
‘Government i refusing to accept that
demand. Naturally, if you do not
accept the responsibility of takng a
new linc, why do you no! allow this
Light Railway to do it—if  they
want to extend the line to those
places via Munshirbat Penro.

We are being told that Govern-
ment does not want that these Light
Ran lways should exist angd that they
are nol going to extend these opera-
tions. If they are not in a position
to take these new lines to these places
then let them give permission to the
Light Railway to extend their rail-
way line to those places where gov-
ernment is not willing to take new
lines.

Lasztlv, T would refer to the case
of the retired railway personnel
personnel who have already retired
and who are entitled to get bencfits
‘with retrospective effect as their
claims have already been admitted
as just by the Railway Board. I
would request the hon. Minister to
~consider these cases.
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F nally, 1 would congratulate the
hon. Minister that he has been able
to keep himself away from the con-
tamination of the hon, Finance Minis-
ter who has imposed taxes on what-
ever is fomed in heaven and on earth
in order to make our life a hell

Dr. M, S. Aney (Nagpur): Sir, 1
would ke to make only a few ob-
servations. The Railway success has
to he judged, in my opinion, not so
much by the amount of contribution
it makes to the General Revenues as
by the amount of facilitics it gives
for growing traffic in men and goods.
Though the Railwa;s are a com-
mercial concern, the matter of con-
cern is not only the profit it makes
bu‘ the convenience of  the entire
Indian publ'c who are also interest-
ed in it as taxpayers. So, there is
a pgood deal of importance attaching
to that aspect.

The other uspect of the Railways
is that it iz a source of developing
the country. As a public utility con-
cern also it is equally  important.
And, from that point of view, the
scopt which the Railways have been
able to give to the trade and traffic
in men and goods is also a matter
which has to be counted as one of

the cr'teria to judge the real success
of the Railways.

Many of the hon. Members who
havi preceded me today and other
days also in the general debate have
po'nted out the shortage of wagons
everyvwhere. T also want to bring
that point to your particular notice.
In fact, the hon. Ra‘lway Minis‘er, in
his speech, also admitted that they
arc making great efforts to cope with
the ‘ncreasing traffic and yet they
have not been able to give suffic’ent

numbers of wagons to the trade which
is growing now.

I have breught to the notice of the
Railway M'n’stry the complaint about
the shortage of wagons at particular
stations, Nagpur and Itwari, on the
complaint made by the timber mer-
chants of those places. A quest‘on
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was also tabled by me, Unfortu- larly for carrying heavy goods. If

nately, the question could not be
accepted as a Starred Question because
for the date on which 1 wanted the
answer the whole list was full and
so it was treated as an Unstarred
Question. The reply that was given
to me only stated that every effort
is being made to step up loading to
the maximum extent possible within
the availability of wagons. It is not
a bad reply; it is hopeful. I have
nothing to say about the language of
the reply. But that does not solve
the difficulty of those who have com-
plained.

T would draw attention particular-
ly to the fact that the timber mer-
chants have been complaining about
the shortage of wagons at Itwari and
Nagpur stations for the last 3 months.
The total wagons required on 8th
January, 1961 were 63. Further addi-
tions to the requirement for the
period 9th January 1961 to 27th Feb-
ruary, 1961 was 39. The total re-
quirement was, therefore, 102. As
against this, the number of wagons
supplied prior to 31st December, 1960
is only 25. So, I am told that there
is a great shortage of wagons. Wagons
are yet to be allotted although in-
dents for them is accepted in
January. So, after making necessary
additions and sub-tractions, the total
number of wagons required against
which indents are not being accept-
ed is 66. This complaint has been
there for nearly some months to-
gether. You can imagine what
amount of loss it would mean to the
timber merchants to allow their stock
to lie there without being allowed to
be sent to the proper destinations in
proper time,

The Railways may have their own
difficulties. But I want to say that
the Railways must see to it that they
invite traffic. If that is not done
there are others who are doing it—
and they are our brethern too. But
we will be losing a good deal of
profit which ought to be earned by
the Railways because. I attach great
importance to the Railways particu-

2134(Al) LSD—8.

that capacity of the Railways is not
improving there would be much
cause for complaint by the people. I
hope that thig will be duly noticed by
the Railway Department and some-
thing will be done to look into the
grievances of the timber merchants.
The association had been sending re-
presentation after representation to
the Chief Operating Superintendent,
Central Railway and copies of these
are being duly supplied to the hon.
Railway Minister.

Now, I want to bring to the notice
of the Railway authorities the point
which I have been thinking for many
years, When I was here in the old
Legislative Assembly, we tried to
make some ‘mprovement of railway
communications in Vidarbha and the
Maharashtra part adjacent to Vidar-
bha. Among the improvements which
we succeeded in making was the
construction of a narrow-gauge line
from Darwha to Pusad. Now, later
on, when the first War came, this
line was among those that were to
be dismantled when this matter was
brought to the notice of the authori-
ties they said that they would not
dismantled this line and if at all it
had to be dismantled, it would be
done after certain further facts were
ascertained. But the line was remov-
ed without the notice of the railway
authorities. These things will be
found in the old records if the hon.
Minister goes through them. I
have got the old correspondence with
me. But then a specific promise was
given that when dismantled lines
were taken up for restoration, this
would be one of the first. After that
fortunately circumstances changed
and the War was over and new lines
were taken up for construction. 1
was not here then but was lying ill
at Poona. 1 sent telegrama to our
hon. friend, Shri Lal Bahadur BNastri,
who was for some time in charge of
the Railways, about this line. Till
lately the matter was under consi-
deration and 1 have been recently
told that the matter had been aban-
doned altogether. 1 put a specific
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question but that could not come up
and so it was treated as an unstarred
question and I found that the answer
was that it was an unremunerative
line. 1 want to ask this question. Are
they relying upon some old records
made by the old railway agent?
Have they really made any new en-
quiries? I am in a position to prove
that it is not only not unremunera-
tive but it is more remunerative than
many other lines sanctioned. They
should not take it up as a matter
which has been flnally decided but
should keep it under consideration till
they find out the facts.

There is one more point. At that
time among the lines that were sanc-
tioned was the Khandwa-Hingoli line
also. The survey was made and this
line had come up but the line from
Narkhed to Amravati was not taken
up as the retrenchment policy came
in and we find that the matter has
been abandoncd. Efforts should be
made to look into the old records and
they should find out whether it is not
worthwhile to take up that line. The
district through which it has to pass
—Amravati—is one of the most fer-
tile districts of Vidarbha. So, it will
be a payng proposition.

There is one more suggestion and I
shall conclude. Thousands of pilgrims
go every year to Badri Narain and
Kedar Nath. If there be hili stations,
Government does not mind spending
money for construction lines to those
places and connecting them by rail-
ways.

The Deputy Minister of Rallways
(Shri 8. V. Ramaswamy): Their
sanctity will be lost.

Dr. M. S. Aney: There are
many people who thing that it
is worthwhile gong there and if

they reach there, the sanctity, if lost
will be restored. These are religious
places, just like tourist places.
They should be made attractive and
accessible to people. Every Hindu
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believes that it ig as meritorious to
help a pilgrim to a holy shrine as to
make the pilgrimage himself. If
sins are made in laying the line, the
sins will be washed away by a dip
in the Ganges there. These are the
principal  matters. About other
matters, 1 shall correspond with the
Railway department,

Shri Nanjappan (Nilgiris): Sir, I
was pleased to note that the Railwary
Minister announced on the floor of
this House more than once that the
railway line on the west coast which
is needed will be laid. Sir, the west
coast which is needed will be laid.
Sir, the west coast is well-connected
by sea, air and also by road. The
national highways are laying a road
on the west coast and the Railway
Minister was very right in saying
that there should be a railway line on
the west coast. In fact, there is a
metre gauge railway extending from
Punjab in the north to Kerala in the
south. Recently, by laying the line
between Hingoli and Khandwa, the
metre gauge was connected from north
to south and a link between north
and south established. But there is
yet a break of metre gauge in the
south. That line has to be laid. Long
ago, this line was recommended by
both the Mysore and the Madras
Governments. But it wag not taken
into consideration and so that matter
was lying idle. For various reasons,
this line is important, and so, both
the Governments recommended that
this line should be taken up. Yet,
nothing was done, though the Ralil-
way Minister promised that a west
coast railway line would be soon
laid. This break is between Chama-
rajanagar in Mysore State and
Coimbatore in Madras State. It is a
distance of about 80 miles. If this
line is laid, I think a direct railway
line could be obtained from Trivan-
drum in the south to Punjab in the
north, through a metre gauge along
the west coast.

1t was men‘ioned that roads run
parallel to reilways in Madras State.
It is not a apecial feature of Madras
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State. Roads run parallel to railway
lines in other States also. For ins-
tance, there is a road from Delhi to
Agra and it also runs parallel to the
railway line, and the railways also
are putting up a number of over-
bridges so that the traffic on the
roads may not be unnecessarily hin-
dered. In fact, the railway lines were
laid parallel to the roads everywhere.
So, to say that roads are parallel to

railway lines . only in certain
parts of the country is not
correct. Such a feature does not

hinder the railways in anyway from
carrying goods. That was admitted
by the Railway Minister himself in
his reply to the debate on the railway
budget. There will be no competi-
tion between the railways and the
roads.

Again, mention was made about
the losses in the Southern Railway.
That is not a special feature of the

Southern Railway only. After all,
the route mileage covered by the
Southern Railway in  the Madras

State is only one-sixth of its total
route mileage under its jurisdiction.

The next point that I would like
to mention is about the third class
travel. The Railway Minister an-
nounced in this House as well as in
the other House that there would be
no relief from overcrowding in third
class coaches. That may be so, but
by saying so, he also means that he
is not in a position to ask the rail-
ways to carry all the passengers who
want to travel third class. That is
not my point. My specific point is
about the real overcrowding in a
third class coach. What do the rail-
ways do to prevent this overcrowd-
ing? How does this overcrowding
come about? They issue more tickets
than the accommodation wartants.
They put up in bold letters, “To
seat 45" or whatever be the number.
But they issue as many tickets as
are demanded and so the overcrowd-
ing is there. The railways complain
about ticketless travel, but by issuing
more tickets than the seats warrant,
they voluntarily encourage the ticket-
less travel. So, by limiting the num-
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ber of tickets to be issued, as they
do in the case of upper classes, they
could prevent overcrowding in third
class coaches, and thus avoid the
present inhuman conditions of travel
in third class compartments espe-
cially in the case of passengers travel.
ling long distances.

There is also a question of princi-
ple or legality in regard to this
matter, That is, a bus cannot take
more than the prescribed number of
passengers. The driver cannot take
even one passenger extra, whereas
the railways allow as many passen-
gers as are offering themselves for
travel, even though the railways have
mentioned that there is accommoda-
tion for such and such number of
passengers only. They must give
consideration to this aspect and see
that only the prescribed number of
passengers, especially in the case of
long distance passengers, should
travel and not more.

The next point 1 would like to
mention ig about the seat. While the
Railway Minister was pleased to take
Her Majesty the Queen to the Inte-
gral Coach Factory at Madras, the
Queen remarked that the third class
seats would be very hard for the
passengers to sit. We can imagine
the people travelling hundreds of
miles in these coaches, sitting on such
hard seats. The railways have pro-
vided many amenities to third class
passengers, and so why not they pro-
vide softer seats in third class
coaches? Even if such an amenity
costg a little more, 1 think the fare
can be increased, and the long dis-
tance traveller will be quite willing
to pay more.

The Railway Minister wagy saying
that he would be abolishing the
second class. 1 mention this, because
by abolishing the second class, more
accommodation will be available to
the third class passengers even with-
out soft seats.

[{Bam1 JaoAwATHA RAO in the Chair)

Apart from that, if a softer seat is
provided and if a limited number of
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people alone are allowed in the third
class, the second class can be totally
aboished in the interests of third class
passengers.

One more point which I would like
to make is regarding the air-conditio-
ned coaches. Air-conditioned coaches
are attached even to the trains which
run only short distances. For ins-
tance, to trains running from Ban-
galore to Madras or from Madras to
Coimbatore, air-conditioned coaches
are attached. After all the distance
ig very short and the nights on these
routes are fairly cool, and there is no
need for air-conditioned coaches in
these trains. Why I am mentioning
this is because I am told that these
air-conditioned coaches are so heavy
that in their place two third class
coaches can be added. If that is so,
why should there be these air-condi-
tioned coaches in short distance trains?
By attaching air-conditioned coaches
to these trains, not only is the third
clasg traveller affected but even the
first class traveller is affected on
those days when the air-conditioned
coaches are put in. The number of
seats are less in these coaches and the
passenger suffers. Not only that:
reservation at intermediate stations
is also not permissible, and to that
extent also, the passenger suffers.

The next point T would touch upon
is catering. Here again, the Railway
Minister was very much pleased to
say that the food supplied by the
railway department is very good and
that departmental catering is going to
be resorted to more and more. I am
glad about it, But the quality of
food, especially the South Indian vege-
tarian food, is very poor. The rice
water is thrown out; so also, the
water in which the vegetables are
boiled is also thrown out. So, the
nutrition is lost. Mere plantain
curry or some cheap tubers are sup-
plied. Formerly they used to give
dal separately, but that is not to be
seen nowadays, What we get to gulp
same rice with is some tamarind solu-
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tion called sambar or rasam. Ghee is
very little and the butter milk or
curd is not good. So, my submission
is that the South Indian vergetarian
food that is supplied should have
some calorie value and it should be a
balanced diet. The railways should
see that they supply a balanced diet
which has some calorie in it and also
some nutrition.

14 hrs.

Regarding the sanitation as-
pect of the way in  which
the food is supplied, it is not
done in a sanitary way at all. There
must be some principle in doing
these things. Ag a traveller, I can
say that the plates are being carried
by oue man. Formerly there used to
be two plates, but now all the plates
are heaped up one above the other
without any covering. What actual-
ly happens is the bottom of the upper
plate touches the food in the plate
below and it is all exposed. They
bring it in that way. This sort of
catering is not at all good and it can-
not be said to be sanitary. So many
times one can find foreign matters
also in the food.

My suggestion is, just as they have
trained men for so many purposes,
for catering and cooking also, people
should be taken and given training.
If that is done, better food can be
supplied and better sanitation can be
maintained. Not only the food sup-
plied is not in a sanitary condition,
but the station yards also are in a
bad condition. If you see Howrah
station, for example, it i3 in such an
unsanitary condition. Sanitation must
be improved and 1 hope the railway
authorities will apply their mind to
it.

&t s (Tenfafr) o awmfy
wEIRT, T ¥ fewrogw o7 Y aww
ARG AR SL R CE R el
waaT WeTA fwar §, I9% fow F wmoey
AR ¥ | FY A fewewa o gy
F2R wrrw I fed § ol T ¥

% 97§ A1 IR g
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T Y, AR W T IF 9 gl
Far vz e g ) I F 13 AR
e gu | &x & feafr ot oferde
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T wd d, RO MR A W ow
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T WY § AT g 17 1 wifeT xw
T F Oz Y avg & 7 W
gl T W GET A g e
® @k @ W A awen o 7wl
FTE® T 2, WA W ATE WA
faan om0

qEr 97 T ¥=for & ot 6 gy
weT Tt | gave v qre A e e o
T amow fooenm B, feT o Yk
Fefor wa oy vk a1 o &y
¥ gt § 37 w1 o 7R won TR
§ 1 Am o o q v § fe oo
Az ®zfor A=A 1 @ A WY
v 7 & w7 feen ar o wY
9 4% 97 | WX gH 7 ¥w Wy 9T
T & gl F 37 2 fa & 1 Farrditew
¥efor @11 & o v < freen § g
agr oo foeen & e ET oue
qea ¢ 1w frafr o 2eed g T
¥efrr feardiiz o ka1 gt & W
ferzw Y wxeren wifgd | 90 & wow
o &, fe wTom ¥ o ey o od
wht g mefr § 1 o wrkie Y 9w X
g forn a1 o eyt ey
Wi ®Y forsrmy av ) Aoy o @ #
w1 A sy & wndw
wem fr wr & ot § qft @ A
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[ wrax]
WY o W W g T A R A% Y
Tt wT Ty A g wY B fear s AR
N ST Fefor w77 AR ITE g
¥ gy ¥ famr 9w

wifex & & Wwa fewdie #
wifcdt & @ & s W g 1 =
fei F e e Wfigl & gm A
e oA ford gfem @ faa, W
©W & ax e Y frn, e o
a% TE & A ¥ wrf oA gg
# ¥ frgd T 9@ & | v o
& ¢ fE nfedt w1 v ¢ w@
T AT a1 o1 wr€ A Y 8, aaw
T fam WE w W 9 qE g
qar 7w fF WE feardie W%
foord gfee @Y mar & ar = ogwT €
#frr oz aec ¢ e o B w€ Ow
gt T & F o wwwan g oo #
TR WEAT i §, W ad s
& 6 G o e Sk <ift
¥ wad @ d @ D W Aw
¥ 97 fem W afeg o

@t o wo fowret (@R)
aarafe wga, it 3 fift far & =
W agw v ¢ 1 W § wfwwa og
O T ¥ R T R v X a@
fafawar § | @ & a1t & F 7 T

B xm gtoe ¥ WX Y wa § amr v
ag fer & s o iy wrw wwd 6
W W w2 FA § fod 33 TRR
mfeat g | gufad ww @
o g §, fiw gaft off § Forerr
Ot o | RO wH A W A
? g T E TEN W,
q‘rttafmi ¥ winfan
wTETT & @Ry W,  wie,

géﬁa’
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& (84S FT AT WE AT Fwr AT
W F W oF dqT g av frar g
o § F 7 5T OF a1 §97 w%
feam n & 1 e T 9 W faarr
A fiemr & ag 7 fE 1 TR, teny
= 7 a7 frar fe T & it w4-
Tt Y wa T faem w400 1 97
% agad aeT & A mar & 1 S
g ¥ I FW IT #7 47 ¢ 5w,
LeNE & a9 wfwmw 7 Y foore &
Ot 39 ¥ S §F FTT AT 47 IT ) FAG
wia g fmr 3 qw feaa &, fow
¥ 13 T To AT ¥ SATET W
o9 WA | 98 17 9% 74 § | Pfe-
fasw w1 WA & 90y Arefawar
Y J9 T1fEd | gf g e ¢ v fore
w17 g A1fed ar I G &Y ww
TATE a7 ®T7 AT WTAW@E 47 )

o Y qg=i a1 AY Tz & fAag wE
o wTsr o gHT WA # wwEAT At
af} ferarf & | 37 w1 O WO Ty
¢ v wone fergeae R R 33 @
AN ag A @ R I H
&feT 97 § gU & &1 qHET F@
* fag @ N wweAr agrg o
wifed shfe ¢ a3 @ & | gl W@
w0 A w9 @ § g Wi #
WA & fod oF ;e mfew g
wivd 38 N dm fog & o
wifgd | qq ¥ T N fawwy W RN
w1y ¥ ¥ 7 7g e age @ Fanwal
foreT W W9 ¥ T I BW T
*Y fx weg w¥W § ) OF ww W X
@'Ye, aomﬁoﬁmﬂ‘ifﬂ‘ﬂﬂﬂf
g, afe & Y forwd & 1 37
foqreet % 3 aw f T 9 W v
& o gk R W W € st
& § &1 IT W A KW B T gL
arn fe frad gu e § dRfe
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Fewae, 39 #1 fom o | w9 (EREE
a’*’ﬁﬂiﬂ'qﬁ‘l’ﬁﬁ §o, 9o M
TRIW I I a@ N AW F
qAY @ TR g T & I fe ey
forar ¥ famde oF qge &, wgi
goo Tt W ¥ wrw ¥ fad wawwr
faFan T | TG O TP AR w@AT
g, e 1 w1 w1 waw 7 &, gafs
Tor & Ak ¥ ag @4 ¢ e agt v
wrET = g A § wife wen
adl g @ | W@ fag A fae
fir ferdsht & T aw @Y I A
3, dwwg, afeaq &R gk @9
AT T TGF @AY & | T H WY B
1§ Y00 W FHET I AT AR
qEM wafr W Yoo W S §T
AT & TEAAT TAT § | ¥9 TG & A
W A @ f oF W oA faw
it | mfE & TR g R oag W
AL FATE T AW T § R_ewT 6
ferer of g2 § o § Wi ferdet
¥ oF @t e o frw aad orgt
qT §aAT H1gAr § v e ww ey ar
3o g Wt § av v ;ew g gofr

a qua frdeT ag § fr g ¥
frr TR asmRT i 13T v
¥ e & fir agi 70w ¥ wTeE
e ff T & o fom ¥ fr e &
w o ¥ agfega § 9@

W ¥ A 9T A W e
Q0 ®7AT 9 § | AfeT N e
o« & fod fasa g § 39 & aft
qRET ATAT | WAL TAT T A A A
wawa § e eI aga e g W
fwr Qur T g
F gt a% ww & gk W o
8§ wg & K & et ZHF & el el
gy fd s R R, TR A
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R g wift $0 arft § far oWy
fircrar o & WX N g ST v 8
afy S wT B faeedt § oo F ofr
feeslt & v Al Y fowraa § e
ARG ¥ N 1 WA § IT 6 Ay F
T fa & I & (| 98 v e iy
& o} @ any ¥ qUw § o &)
¥ & foad whww gfear et afgd

7R agt fegear & o qwd varar
EXaT @ | FTITAgT AR WA ¥ qr
wzar &, ¥few fow fag a2 wrar @ 9w
fe At ey smar, gk fam srar amar
1o fr at ag g & g9 ¥ qwr
AT @ | W a3t W1d 9% qY oran §
TR EFAT AT | M T 5w A ®
W AN IF ¥ O AW qe
¥ foar @ W ag I fav agt qgw
w1 afa g FA gD oo 6
O =1 7 faqr mr @t W w1 oww
w1 Zfew wew g1 g

a3 A Rfor ¥ Ao W
sTaTqT ¥ § A qANATE A g
AT ardt woft 37 * fawrma w1 @
q f& 1z F=nvIEs T8 9 I W
wxaz &7 faar w3 | av 3¢ syweqy
WTYaZ grat & o a7 fereraa ¥ o
¥ g1 AT g1 fF FTETT g7 WY
S9A gra F T A | XfET g A e
¢ fr 3g ot fafew w7 @t o
oft A a7 Tmforat 24 § g M A ow
e o AEY gt § 1 A §g 1A o
A AT F QT QYT A7X & AT 9qT-
forat aarfy 9@« ga fafoz A
wifgg

oft e wt - fafaz g

ft o wo QY © Afer Iw
9T waw At At | 7 9 o Q=
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[« e wo frardl]
¥ owif@@ | & g g f§ AR
qrafaraz o g7 S w1 @ WX
Y fawrag W wEw ¥ w30

Rid ¥ AEgT A ArgA o @
I § Fr€ qo0 I AT AT ALY §
aq o T A gt § 1 AR fex
FHTEA R T 1T I g FEA
qTy FTFHP AT E | TH AT T ATGAT
*Y 4t 517 T T 97§ ATEA W
qF TEENA A qArr e, FfeT
fo7 7T 74T i 37 A1 & 79 FAARE,
afar T T I A T qFA &
A7 T g W qw FHa §
A1 IT B AT ¥ FeAT 3F FIQT A
afe agi g # giadr 1 aF

# oF W fAaa w5 aEan g
o fogy g w2w § W Y foeat &
TR MEITE el U §7 ¥ ¥
7 71X % N @O 2 g 3w A oA
W ot ¢ fesd o o § 3 W
WY g7 OF W a0 ATfE 5 w0
g &1 | g AR Wt IET § FA FT
&7 1w #Y o 3w q@rd w1 oad
AT AT, AEY AT Agr qTAA R
o fs wre @ F Fremw w2 §

T« /TN wOEY  ORiEE & fad
feredz1e w7 g

ot o wo fawrd : oxX A AW
o wma, fRT 9w qEa o
QR ¥ FaATT T g

o frage § e sq o wmET g9
T ST fxar e agt fe wofy 3o A
§ A W R I A sy
g

Bhri Kodiyan (Quilon—Reserved—
8ch. Castes): Mr. Chairman, Sir,
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though I have moved a number of cut
niotions on various subjects, I wish to
confine myself to the demands of the
people of Kerala with regard to rail
travel.

Mr. Chairman: Only ten minutes are
allowed.

Shri Kodiyan: Only ten minutes?

First of all I shall refer to the need
for opening some new lines in Kerala.
I do agree with and support the view
taken by the Railway Ministry that
in opening new lines preference should
be given to those lines which will
serve the industrial centres and
mining areas. But importance should
also be given to areas which are
economically and industrially back-
ward because opening of new lines
there will, to a very large extent,
facilitate the growth of new industries,
trade and commerce in these areas.
Viewed in this background Kerala
needs special consideration.

I find that a sum of Rs. 120 crores
have been provided for opening new
lines during the Third Five-Year Plan
period, but not a single pie has been
allotted for opening of new lines in
the south. Several hon. Members from
the south, who have spoken, have
already referred to this aspect.

Coming to Kerala, the Kerala Gov-
ernment have suggested some seven or
eight new lines to be taken up in
Kerala. We have demanded these
lines not merely for the convenience
of passengers but also for the reason
that for the movement of goods also
these new lines should be undertaken
in Kerala. I do not want to mention
all the lines proposed by the Kerala
Government, but I should mention a
few lines. The Tellicherry-Coorg-
Mysore railway line was approved by
the Ministry. This line was even
surveyed in 1853. But so far no action
has been taken. I do not know why
no action has been taken and whether
this has been dropped. 1 want an
explanation about that from the hon.
Minister.
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Then there is another line which
was surveyed even before the Telli-
cherry-Coorg-Mysore line was survey-
&d, that is, the Trichur-Kollengode
fine. That also seems to have been
abandeneq now. The Tellicherry-
Coorg-Mysore line, if constructed, will
be the only line that will connect
Kerala with Mysore.

Then there is another line proposed
by the Kerala Government, namely,
the Kayamkulam-Ernakulam line via
Alleppy. Alleppy is an important
industrial centre on the west coast and
goods from the Alleppy area will have
to be moved by country boats. It will
take much time and it is too expensive
also. If a line is constructed via
Alleppy connecting Kayamkulam with
Ernakulam, it will facilitate the deve-
lopment of this coastal area.

Then the Trivandrum-Cape Comorin
line is a very important line. The hon.
Deputy Minister, Shri Ramaswamy,
also, I think, has once expressed him-
self in favour of opening that line.
But nothing has been done so far

There is a proposal to have a chord
line in my constituency connecting
Punalur on the Quilon-Shencotta line
with either Mavelikkary or Chenga-
noor or Thiruvalla., This will also
help the hill produce to be brought to
Cochin Harbour.

Then I come to another point, name-
ly, that of the capacity of the existing
lines. The line connecting Cochin
Harbour with Shoranur was construct-
ed many years ago. Since then, Cochin
Harbour has developed and traffic has
also increased considerably. Due to
the limited capacity of this line there
is a lot of trouble in Cochin Harbour.
The main reasong for demurrage
on goods in Cochin Harbour
is this limited capacity of this line.
Goods are being held up there because
they cannot be cleared due to the
insufficient capacity of this line. As
far back as 1952 the Cochin Port
authorities had requested the Railway
Board to double this track between
Cochin Harbour and SBhoranur but
nothing has been done s0o far. I do
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not know whether there is any pro-
posdl for doubling this track during
the Third Five-Year Plan period.

So many hen. Members have refer-
red to the problem of overcrowding,
specially in the third-class coaches.
The hon. Railway Minister hag this
time also, as in previous years, stated
that the problem of pvercrowding will
remain there for the next few years
also. I do agree that with the limited
number of coaches and rolling stock
it may not be possible to eliminate
overcrowding completely in the near
future. But something has to be done
where overcrowding has become the
greatest problem. For instance, with
regard to the main trains that run
between Kerala and Madras, whether
it be the Mangalore Mail or the Cochin
Express or the Trivandrum Express,
the problem of overcrowding is very
acute. It will be very difficult to get
accommodation from Madras in these
trains to Kerala. Last year I had the
experience of travelling in a third class
compartment of the Cochin Express—I
did not get accommodation either in
first or second class. In that compart-
ment I could sit up to Coimbatore, but
from Coimbatore onwards I could not
even sit, because from all the impor-
tant stations from Coimbatore onwards
poeple began to come and crowd the
compartment. So it was difficult even
to sit. This was my own personal

experience.

Then, the train that runs between
Mangalore and Cochin Harbour Is
always crowded, whether it is com-
ing from Cochin Harbour or going to
Cochin Harbour. Recently I read in
a local newspaper a statement by an
ex-Minister who had occasion to pull
the alarm chain to stop this train. In
order to get a seat he had entrained
from Cochin Harbour. Af'er four or
five stations the compartment got so
overcrowded by people from  the
wayside stations that he felt—he says
in hig statement—that the passengers
inside the compartment would be
suffocated to death, and 50 he had
pull the alarm chain. The guard came
and told him that he was helpless,

ag0



4251 Demands

[Shri Kodiyan]

because from every station—as Shri
Nanjappan informed the House just
now—tickets were issued indiscrimin-
ately to all the passengers who came
for tickets. Such is the state of affairs
there. I would, therefore, request the
‘hon. Minister to run an additional
train between Mangalore and Cochin.

Then, Sir, I am glad to find that the
hon. the Railway Minister is paying
more attention to the third-class
passengers, and sleeping coaches have
recently been introduced on various
routes. Sleeping accommodation has
been provided in one train in Kerala
also, that is in the Mangalore Mail.
But practically this is of no use,
because this gccommodation is provid-
<d only for passengers travelling over
700 kilometres. That means only those
passengers who would trave] to the
farthest end of that route from Madras
to Mangalore, will get this accom-
modation.

Shri Shahnawaz Khan: It is avail-
able for everybody.

8hri Kodiyan: No, it is not avail-
able.

Shri Shahnawas Khan: It is avail-
able if you pay for it.

Shri Kodiyap: That is true. Every
passenger to Kerala, whatever be his
destination, has to spend a night in the
train before the train reaches the
borders of Kerala. I would, therefore,
requst the hon. Minister to introduce
these sleeping coaches in other trains
also, that is in the Cochin Express and
Trivandrum Express. All the passen-
gers who trave] more than 500 kilo-
metres should be given thig sleeping
accommodation without any additional
payment.

You will be surprised to find that
most of the main railway stations in
Kerala have no retiring mooms. And
you will be further surprised to find
that cven at the railway station at a
divisional headquarters, like Olavak-
kot, there is no retiring room facility.
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Cannanore, Ernakulam, Quilon, Cali-
cut, all these are very important
stations; they are always crowded and
there is heavy traffic, but there are
no retiring rooms at these places.

Then there i3 the question of over-
bridges. We have put in this very
House several questions about these
overbridges. But I find that in a place
like Shoranur, where a lot of shunting
ig also being done, there is no over-
bridge. Normally, if a train is coming,
one will have to wait for half an hour
where there is no overbridge. But
at Shoranur you will have to wait for
more than one hour if there is shun-
ting also. That is the state there.
Similarly, there are some other places
also where overbridges have to be
constructed. These things require the
attention of the Railway Ministry. I
request the hon. Minister to look into
these grievances and take necessary
action.

dfea q1o ATo fawrQt (Ffar) -
aNfa wEET, YR AW o fewiww
9T F% It frag woh & ¥few § 5fw
e W€ ¥ won g ot v
T w€T | gafad g 9 a7 2]
¥ qomgg wifE 7 A gaw @ aR
q 7Y AT E

ey R @@ foe W
aHq g

dfew gro aro fewrdt : &w §
Jdr o T |

W TR AT W @A F qAT Aw_w
2 0% Todw A =T Wi sf gk &
T wre vg 7 ¥7 Wi g gfmw
ot § i W oh e ®
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arren g f6 Iy A 9 e § A
21 wT W § 7§ e w5
A ag o7y st wfae § soet WX
T AT W wgi-wgt 97 FT ATCA W
T ATHFT Tl qg Ao gt | A€ ATEA
NIMTg I I AT A F
A FaR AN frIadga d
o fama f aorg ¥ Toaw € aga
gt & W gawr wafa ¥ amer gt
g, % & qor g WRF TR g fw
7N ARy 39 "ufaa w FTEE )

g4y gt wrEwwar fedfr of
T qT FAfTa gfaq F FHEAaTEE
I %1 77 § f 97w = dfeawe
& | auwa g e o wEew wmH
Ry @gwa g fe waw & e §
e g7 Fw A feedfie featfeame
€ a1 ag WOF wrw A TSy TEE )
oq W FTHAME F wgw g &
AT Freor @A § 1 wwAfE!
A B ITF AHAT (o ) TG ATAOW &Y
T WX § UFET 9EII W9A I 6H-
wif@l w1 ford aow 5 w7 o9
FTHT O HA ) qoa X @A E
W fedt gat v & s g fean
ATAT & | T IAR WA KRR AET
TR T W & g A et
FI WTIH AHA A A 7@ § aga
W HAW WTTH WTAA ATXE 1 AT greny
g & & 37 ® Mfegwe § ge
g X w16 a5 o7 nan § /Y7 Foreer
f& 7o ag a1 ¢ fw I3 a9
¥ forrel oft (ot T et § wg ww
WX § Iue e X ww @Y ot €
Wiy & wigar § e =R OF g@
W o & W AR Mfaqraw awl &
WY G FH W wAeqr w1 I
ur faar ewg A e wifg@ o
AW Q¥ ¥ ¥T e § A o fagy oty
wot ¥ e § o awk faeell, Acw-
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g WX 9z e e § 1w wA
wgreT Tad fag IqETr 4G a7 F
IqF T FE ITELT W JHAT E

g 9z N geaT g€ 9 A AW
wEAT Iy F FTor Y g € A afew
g WY ot aga ¥ giT-giE i faa
W mfaer g ford fs gEs S ataa
g W AT wT & % 90 grE-ge
W fagraor # T £ & WOFT FIW
O & 9 geAT E |

g0 @ ag @ fr T o g
€ f A I FHT F grawgy {r ww 4
W fom Tt & IAr qqTaT 91 E
e # g farey et Y e fr A @y
I a2 Tuq gt =gy yfaw wiar
%t 5§ 9T At aF-0F qhw 9T Kfew
wifer & 91T & =TT, W< A 9T
fY ¥ae wifawr 7t § | wa o g Y
giar st @Y agw wfes
ag it § WY i ot ag g aw wra-
ww g mar § f afewr wfan ofes
AT WY | WA xq% faqg oy wwr o
gear ¢ f& a7 afew wfaw a of
TG a7 AEX § o AT Ay qAT
o1 €z TaAae 941 % AfwT v wwAar
ag § fw form awr 7g @73 @ 39 "87
s wif favyfafzw aoere gt oy
wzivw 7 &A1 %7 afss ur sgafeqy
w97 ®faw wfTw 9 2w
I AT Y | qF qrA & e g
& ArEngraT € fiw & i A6
¥r§ & faw w2 § 1 o7 A &
fowy a7 ag vz Iar § fx Tww .
o ay § fr R W€ o e,
QT NANZ § TH ¥UY | WL
ag o 2wy arar § fe oft-v AT qE
arew & Qrgrwfew s g o wfY-
sfrwtagmas s frafra g &
ag fager woar wgw g fe oy o
R B st § 9T 348 (7 WX
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[tfew gre are farardy
o X T A WY glaar 37 w1 g1
wor wifgd

™ WX § fr Tk dwa od
¥ 1 g ofr mfeat # Nfat df §
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w7 sz w0 ? wife @R MRwm
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t wArdd 71 gfer weaeT ¥
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X9 ata %1 ¢ fr Ty e o W
W ag wrATET fen s fe g
AMAT IS TR T oqF

Y W Ay arAe W 5§
Ao T A T AT A FU
& vftw ZIW | W17 AU T g A T
& TR A AR A & g faw ®
g wrfwg W e fw arew # faeelt
S gk | o A e A wq R
TRl E I3 92 F qATT WA Y T A
wdr | IR AT W g ag fA
w2 ¥FT fawrr 7 g ¥ faw §
o zrer w a fray v @ wown
s & e mfegi Geque & @i g7
# 7 qwat exzarex far fe far anem
a3 wan ¢ T e @A 2w f
w1 § fw afg ardt 8z < & o, A
oY ag AwaT s EwA & | A qaTER
1 9 TErC A sggeqr w7 el
fie w=dft arar w77 ¥ safer w A
3 T X1 W IA6T TP FHT  T@E
T R gen & fodly dim €2
# o @ e ww A6 wE F ) vt Sy
qEY TICAYT ¥ GO A F 7w w2
e q, ww f§ ww A, Wi W2 W g
A3 v wrew ¥ gF wk wier wifeee
¥ gy W gR oy A fe e -
w ¥rw wug fegqr ymm, &Y @@ W
e ST gFAT | 9E W9 gy
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ARwT AT awx § | W vy Zrew
2 faar war & WX AW Qo ¥ ©@E
wocdsas § ) vy ofr 27
qg YA G ®T T QAT T 74T |

Tgt X WE frarr w® Qe
A @A §—Fe maHe W
Y, xgr o f ok wwfa i g ¥
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gardr fasdardr

dfen T1o AT forart : F I A
T FZ TETE | M ATA § IAT KT
FrEE ® WA, F I g A @
fraea T T § 1 W & faww § qw
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e &, sIAT e fowar arew § 1 i
e ¥ el do § g ad e g
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g s Y v g & @
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AT e T W

1 am not making any demand. I am
simply drawing your attention to those
things, that they can do easily without

any expenditure.

W Q% YT T W ek wordrT
wofr &7 s e § T e § )
™ ey § fe afaw § @F miw § W
o< ¥ iy aret ¥ & foer
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o< #, o g § afwor # | @w
Fraw F oa A @y oW
& SN Y WiT ATq | IAET WTHAT
o @ ¥ W W Ww
farT ¥ agr T AT AATT AT AT
TR I ARTT O agA Tt w1 avoy
AT q¥AT & | "G A o w g
Tt ® 917 Y sqr 2 g

v § gg ¥arar g § fe o
g sfm s @ = d
st #1 aga wfsart grfr a1 A gw
Ty & oy fafaeet qpa ® 9%
fear, a1 g faw gt oy amr faan
w41 fe a8t & @iq7 %1 wrf KA g
g & 1 afz 34 1 97 & w7 Tfeww
¥ ¥ fagy amar, N oM € wAew
RIAXT FRIT | AT ¥gA 1 el gy § fw
AT GHA A, I g AOE &
et fear amm § fs g A
wr wrf wrawr ag g 4 o ofe Iw
o faw w1 v §f g7 o= ¥
qfeen ot a7 wrar amn, fam fs
¥y y¥ ¥ A% Ay way f, A I
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A TG, Ty AT F o FATE fF
HIT IR FEEIT FT FA |

Shri M. B. Thakore: I thank you
yery much for giving me some time
to speak on the Railway Demands. At
the outset, I congratulate the Railway
Administration for the excellent work
that they have done.

Shri Rajendra Singh: Are you
thinking of going over to the other
side?

Shri M. B. Thakore: No, I shall
never go. -

1 unders'andg from the speech of the
tion. Railway Minister that on account
of political, economic and  social

" reasons, Government have decided to
construct new lines in the south. 1
would request the hon. Minister that
on the same basis, he should consider
the question of constructing railway
lines, or. I would say, links in Gujarat.

In North Gujarat especially, Panch-
mahal, Dang, Surat, Navsari and
Saurashtra areas are very backward;
they are mostly backward and un-
developed. I would request the hon.
Minister specially to construct a few
lines there, because there is no trans-
port facili'y nor any conveyance avail-
able there at the time of monsoon
North Gujarat is on the border with
Pakistan, and if it is developed it will
be most useful in the future.

In North Gujarat, there is a Kutch
desert that is advancing towards the
east, towards Banaskantha and
Mehsasa districts. If the Railway line
from Kandla to Palanpur is doubled,
1 think the area will slowly develop,
and the Kutch desert also will be
prevented from advancing. 1 spoke
about this in 1959 in the course of the
debate on the Railway Demands, but
nothing has been done up fill now.
At the lasi meeting of the consultative
committee. I was discussing this
matter, when the hon. Deputy Minister
Shri 8. V. Ramaswamy was there, and
he wished that I should speak about
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this on the railway budget. and he did
not allow me to speak about these
lines earlier. These links are not more
than 7 miles in length, in any case, not
more than 20 miles. The expenditure
also will not be very much. T suggest
that the following lines be constructed
during the Third Five Year Plan. The
first line is between Kherula or
Vijapur to Himmatnagar. Then, there
is a line up to Harij. If it is extended
to Radhanpur via Sami, it will not be
more than 20 miles. I do not think
there is any river or any nullah where
it would be necessary to build a
bridge. Thirdly, I would suggest a
line between Kakoshi to Sidhpur or
Chhapi, which is only a distance of
about six to seven miles. There is a
great demand from al] over these
villages Kakoshi and Chhapi for this
line. Then, fourthly, there is a line
up to Vadnagar. From there, I would
suggest the extension of the line via
Sundhya, Ranchodpur, Unjha, Balisana
to Patan. This is a link which is not
more than 20 miles. 1 do not think
there is any big river in between.

Then, there is need for a small link,
which 1 always advocate, and that is
from Tranga Hill to Timba. I have
already written many times to the
hon. Minister, because near Tranga
Hill, there is a Jain temple, and many
of the passengers or pilgrimg go therc.
I think therc are lines, but the trains
do not go up to Timba; they go only
up to Tranga Hill.

The second point that I want to
make is regarding the imposition and
collection of fine at Sidhpur railway
station and other stations. I really
wonder why there is no overbridge
there. [ have written on this matter
many times. 1 have sern the General
Manager and even the Minister talked
about this in the consultative commit-
tee, but no steps have been taken
about this foot overbridge. They say
that they have written 10 the Gujfarat
Government, but there is no reply.
Since 1057, the reply is the same. And
in 1961 also, the reply is the same, and
there is no change. I do not know
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whether the Central Government,
especially the railways have sent any
reminders to the State of Gujarat or
not. The municipality is ready to
construct the approach road, but there
is no action taken regarding the foot
overbridge up till now. In the absence
of this overbridge, when the villagers
pass from the station and cross the
railway lines, they are caught there by
the police and taken to the magistrate,
probably first class, I do not know,
who summarily tries and imposes a
fine, and if these persons are not able
to pay, they are sent to jail. I asked
a question of the hon. Minister of
Railways, but he has replied in the
negative. I really wonder how he got
that information. I have seen with my
own eyes a person looking like a
Magistrate imposing &and collecting
very heavy fine, Rs. 5 and Rs. 10, and
if you argue, Rs. 20. I know that the
First Class Magistrate of Sidhpur was
also fined, and even he had to pay it.

15 hrs,

Shri Shahnawaz Khan: Did he {rave!
without ticket?

Shri M. B. Thakore: There was no
question of travelling. He was cross-
ing. There is the Sidhpur mill and
other mills ang villages are on the
other side of the station.

Shri Narasimhan (Krishnagiri): So
it was trespass.

Shri M. B. Thakore: Yes, may be.

Shri Narasimhan: Running the risk
of being run over.

Shri M. B, Thakore: As I told you,
even a First Class Magistrate was
fined. Since very long, there was no
foot overbridge there.

Mr. Chairman: He was fined not
because he was a Magistrate.

Shri M. B. Thakore: He crossed
over.

Mr. Chalrman: He committed an
offence.

MARCH 10, 1861
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Shri M. B. Thakore: My hon. friend,
Shri Shahnawaz Khan, denieq that
there was imposition and collection of
any tax.

Mr, Chairman: It is not a tax.

Shri 8. V Ramaswamy: It is a fine,
not a tax.

Shri M. B. Thakore: Yes, fine. You

may refer to unstarred question No.
1317.

Shri Narasimhan: Kindly read the
question and answer.

Shri M. B, Thakore: The question
was:

(a)" whether it is a fact that ’*’
heavy fine is imposed on the
ignorant and innocent villagers
and others who cross the railway
station at  Sidhpur and other
stations on the Western Railway '
on the plea that they have no plat-
form passes or tickets with them;
and

(b) *if so, the total fine collect-
cd during 1959-60 and the num-
ber of persons sent to jail in this
connection”?

Shri Shahnawaz Khan, the Deputy
Minister, answered:

(a) “No.
(b) Does not arises”.

According to him, there was no
imposition of fine.

Shri Narasimhan: Let him raise a
half-hour discussion on it.

Shri M. B. Thakore: The 3econd
point I would like to make is regarding
some servants of the canteen contrac-
tors at Ambliyasan and Kalol. In this
regard. I met Shri Shahnawaz Khan
and the General Manager 0 many
times, but they did not listen to me.
It is the ruling of the Speaker that if
there are difficulties in regard to admi-
nistrative details, we must write to the
Minister or see him. That was why
I saw him so many times. But unfor-
tunately no steps have been taken. I
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spoke about this in the Railway Budget
discussion of 19859, and the hon.
Minister was pleased to state that if
there was any vacancy, they would be
absorbed. But uptil now, no steps
have been taken. I again request him
through you to look into the matter
and give them work.

Mr. Chairman: The hon. Member
has taken more than ten minutes.

Shri M. B. Thakore: I did not speak
in 1960. So kindly give me some more
time.

Mr. Chairman: I am not responsi-
ble for that.

Shri S. V. Ramaswamy: It is time-
barred!

SBhri M. B. Thakore: Regarding my
cut motion No. 378 about the need to
shift the headquarters of the Western
Railway from Bombay to Ahmedabad,
I do not understand why after the
separation of Gujarat and Maharash-
tra, still the headquarters of the Wes-
tern Railway has not been shifted.

Shri Shahnawaz Khan: The railway
headquarters has nothing to do with
the State headquarters.

8hri M. B. Thakore: That is true
but the majority of the lines and the
trains are passing through Ahmedabad-
up and down. I think it will be most
advisable for the Railway Administra-
tion to shift the headquarters of the
Western Railway to Ahmedabad. 1
think Shri Ram Krishan Gupta also
suggested that the headquarters of the
Western Railway may be shifted from
Bombay to Ahmedabad or Ajmer.

Shri T. B. Vittal Ras (Khammam):
That is what the Estimates Committee
also recommended.

Shri Shahnavw2z Khan: What is his
proposal—Ahmedabad or Ajmer?

Shei M. B. Thakore:. Ahinsdabad.
There they will get buildings and get
land on which they can construct
quarters.

for Grants 4266
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Then I would talk about reducing
overcrowding on the branch line fram
Mehsana and Ahmedabad. I have
written so many times to the Deputy
Ministers and the Minister. 1 have
seen the General Manager also. But
they have not taken any action on all
my suggestions. I say that there
should be 3 double line from Ahmeda-
bad to Abu Road and Marwar, that is,
Ahmedabad to Marwar. Then I sug-
gested doubling the line from Kandla
to Palanpur. Then I recommended the
introduction of some more trains from
Mehsana to Abu Road and from
Ahmedabad to Mehsana. Also on all
branch lineg they should at least
attach two or three bogies more in the
summer season.

Mr. Chalrman: Shri B. D. Mishra.

st wo o frmy  (®ETHN)
A oft, A3 gamem & AdAeft
Ifr &1 @ TR 1 TRE FIA € QT
#gY ¥ 1 Ffew ¥ g A m1g gmr?
A mEEy A wieEt & I € T
Tz fafsan & g wa=rfrgt ot g &
fom 27 qfg 1 7at & Tl & 2y
Hoadr ZY wdt o

HET 7 # v A A B, wewAr
g f& afex 7 wfyw sdarfa & N3
§u ot Awre # oft wAdr ft oft o
urft 2 fradr fx 3o gv% wdserfat
¥ 2y g A gl mfer

ot g0 wo dw (¥um) 1n
aren & woft oY wrfem

Wt %o Vo fry  TTA2E] 1 AT
oY wifge, @@ sd@ ween T yare
? 2 A tum o Y vy fir qofey
o sy #, arosee fad dwtw o
o amm ¥ g

oh wmgprerar wt ; oy P forar
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fadty &7 ¥ wrwfya @ wgaT §
T ATTH AT TAAT oIE gt § W W
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frafear w7A @wg am@ardr adt 68
QAT MYT AT avA1 w1 1 g faar
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At & v g9 W LA A
F7At g g fw fafaat ¥ masa &
M g7 HATAZ T A1 FJAAfd T @y
JFRT FT FE A G FwET £ 97
T ARl F G ¥ WAT 997 FH
FET

Shri Harish Chandra Mathur (Pali):
Mr. Chairman, Sir, I will not add to
the long list of railway lines demand-
ed for new construction. Not that
Rajasthan has not got such a demand.
1 also appreciate this demand coming
from the various quarters in an under-
developed country. I will confing my
observationg to the working of the
Railway Board, and to certain impor-
tant matters of policy pursued by the
Railway Board.

I have no hesitation in conceding
that since 1945, when the railways
were in a completely ramshackle con-
dition, they have made vast improve-
ments, and they have gained in
strength from year to year. The pro-
gress has been a really very strike in
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expect to gain gelf-sufficiency, and
where our demands for foreign
exchange have been very considerably
reduced. This all goes to the credit
of the railways, and the authorities
from the International Bank and
others who have come here have also
paid handsome tribute to the railways.

I fully concede that we have got to
pin-point our attention to certain very
important measures. You will remem-
ber that on the floor the House, more
than 5 year back, in answer to more
than one question, the hon. Minister
of Railways said that we were self-
sufficient in wagons, that we were in
a happy position to export wagons. It
is just the same as at the end of the
First Five Ycar Plan we were saying
that we were self-sufficient in food
and that there was no danger. We are
planning in a haphazard manner. Now,
you find how we are bottle-necked in
everything. We find ourselves handi-
capped at all steps, whether it is the
movement of steel, or the movement
of coal or of other things.

1 was very much surprised when [
was told today that the same unfor-
tunate condition obtains in the matter
of food also. As a matter of fact [
had asked the question only from that
point of view. Why don’t you stagger
the movement of your food when you
are self-sufficient in food, when you
have got food all over? The hon.
Minister Shri Patil ig giving us the
impression that we are surplus in food
at every place. So, I thought we might
stagger the movement of food so that
certain wagons could be released to
facilitate the movement of other items.

We have had explanations on this
matter from the hon. Minister of
Railways as also from the hon. Minis-
ter of Steel, and Mines. But I have
no hesitation in saying that nobody in
this House feels at all satisfled Nobody
seemns to be at fault The Railways
say that they have done their best, that
they have fulfilled their targets. The
hon. Minister of Steel, Mines and Fuel
says that everything i; going accor-
ding to plan, that we are in the best
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of co-ordination. If both of them have
been proceeding according to plan and
it everything is going on in full co-
ordination, what is al} this trouble
about? We find 13 million tons of
coal lying at the pit-heads.

When I went down to the south, in
Bangalore and other places, to my
very great surprise, I was told that the
smalt-scale industries were completely
starved. They could not get thelr
demand of mere 300 tons for the last
6 months.

We are now 8o keen on our produc-
tion and the entire future of our coun-
try. The entire economy of the coun-
try depends upon  increased produc-
tion. If such bottlenecks are created
because of the most inefficient plan-
ning of the public sector-either it is in
the Railways or it is in the Ministry of
Mines and Steel—then, it gives a very
grea! set-back. I do not know how
the Railway Minister says that within
the next 6 months the situation will
case. Wha! will happen in 6 months’
time? Could not that happen earlier?
If the situation would be eased within
the next 6 months why was not some-
thing done earlier? We have been
bringing this matter all the time to
the notice of the hon. Minister, that
there is a bottle-neck, that the small-
scale industry is suffering, that the
large-scale indus'ry is suffering. That
is the most important matter. When
that is so, we find them speaking,
either from Jullundur or from Calcutta
as if everything is all right. I could
undersiand departmental heads speak-
ing in that manner. But when hon.
Ministers speak, we expect them to
speak not for the Railways, not for
the Mines or Coal but for the Govern-
ment. When they speak for Govern-
ment, I fail to understand how such
dislocation has happened. The House
must be taken into confidence and we
must know why there was this dis-
location and where there was no co-
ordination.

We have just heard that a committee
is going to be appointed under the
chairmanship of the Finance Minister
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to devise ways and means to get over
this bottleneck. It is all right. We
very much welcome the appointment
of that committee. But, I would
strongly suggest that there should be
a Standing Committee which should
meet every month. This Standing
Committee must represent at the
highest level the Ministry of Com-
merce and Industry, the Ministry of
Food, the Ministry of Steel, Mines and
Fuel and also the Ministry of Rail-
ways; maybe under the chairmanship
of the Minister of Railways. They must
meel every month; they must take
complete stock of the whole situation
and we should know the co-ordinated
position. We do not want the Chair-
man of the Railway Board issuing
statements that the Railways have
fulfilled their targets and the Con-
troller saying something. 1 sent a
certain letter and that letter has been
forwarded to the Controller of Coal
Movements. This is the state of
affairs. The country will not be satis-
fled though the departmental heads
may derive the satisfaction that they
have fulfilled their targets. I there-
fore dmand that this Standing Com-
mittee should be appointed.

Another matter to which I  would
like to refer is the question of dieseli-
sation. The hon. Minister of Finance
has been telling us all the time that he
wants a shift from diesel to petrol and
that his taxation measures are devised
with a view to that end, so far as road
transport is concerned. I asked a ques-
tion whether as a result of his taxa-
tion measures there has been any shift,
He said that they were not at present
in a position to give a really sound
picture but they have every reason
to believe that there has been a shift.
The other day the Minister of Trans-
port told us that the shift has been
completely on the other side, that
there has been a shift from pertrol to
dies#l, can absorb more tax please tax
it; but do not let the country get
wrong impression that we are swi'ch-
ing on to g more inefficient type of

fuel. If we are short of diese] is there
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any justification for the Railways now
to shift or to switch on to diesel?

The other day the Railway Minister
said that we will have to lay 3 or 4
tracts. Have we examined the econo-
my? I do not want vague general
statements. We want to know defini-
tely what is the examination which
they have made of this important
matter. When they are getting a
diese] track of 3800 miles what is the
economy of that? How is the entire
future economy of the country going
to be affected by this? What is our
diesel requirement and what is the
total foreign exchange we are
going to spend on it? Has the
Cabinet examined it. It is not enough
that the Railway Board has examined
it. Has the Cabinet come to conclu-
sions? What would be the develop-
ment so far as the entire economy
is concerned?

There are two other matters (o
which I would like to refer about the
working of the Railway Board. Cer-
tain hon. Members from the other
side said that there has been a cut in
the number of Class III and Class IV
servants and asked why it should be
so and why should there not be a cut
in the number of officers. I think the
criticism was not very sound. This
cut in the number of Class III and
Class IV servants in the Railway Board
is very much welcome because the
Railway Board is not functioning in the
field. They are doing planning. When
they are doing planning you do not
need so many class IV servants, so
many chaprasis to be appointed. This
is very much welcome. But the Rail-
way Minister also told us that he was
going to effect a certain economy in
the rest. He made mention of it last
time. He said one of the Deputy
Directors was being retrenched and
further economies are being examined.
I do not know whether they have
examined the further economies and
what those economies are.

I would submit that the Railways
will not be able to do really much
steamlining of their administration
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unless and until they examine the
entire structure of working. It is a
strong feeling with me that there is
unnecessary concentration of work in
the Railway Board. It is true that
there has been considerable delegation
of power, from the General Managers
downwards. There has been delega-
tion of power for the efficient working
of the Railways but there has been
very litile release of work. It is a
general tendency; 1 do not blame
anybody. The Members of the Rail-
way Board may be very efficient but
stil] ther is an unhappy tendency for
the concentration of work and power.

If you refer to the Draft Outline of
the Third Five Year Plan you will
find that a very pointed reference has
been made there that unhealthy ten-
dency in the Secretariat is all over In
every Ministry.

The Railways are, fortunately or
unfortunately, no exception to  that
unhealthy tendency of concentrating
power. | wish that there is a little
relief of work and they concentrate
themselves only on important work.

Mr. Chairman: Is he likely to take
more time?

Shri Harish Chandra Mathur: Yes,
Sir,

Mr. Chairman:
next time,

He may continue

15-30 hrs.

COMMITTEE ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS
SzveEnTY-EIGHTH REPORT

Skri Jhulan Sinha (Siwan): 1 beg
to move:

“That this House agrees with the
Seventy-eighth  Report of the
Committee on Private Members’
Bills and Resolutions presented to
the House on the 8th March, 1961.”
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(Amendment) Bill

Mr. Chairman: The question is:

“That this House agrees with the
Seventy-eighth Report of the
Committee on Private Members'
Bills and Resolutions presented to
the House on the 8th March, T981."

The motion was adopted.

15.304 hrs.

ESSENTIAL COMMODITIES (FIXA-

TION, REGULATION AND CONTROL

OF PRICES) BILL* by Shri Narayan-
ankutty Menon.

Shri Narayanankutty Menon
(Mukandapuram): Sir, I beg to move
for leave to introduce a Bill to provide
for fixation, regulation and control of
the prices of commodities which are
essential for the life of the community.

Mr, Chairman: The question is:

“That leave be granted to intro-
duce a Bill to provide for fixation,
regulation gnd control of the
prices of commodities which are
essentia] for the life of the com-
munity."”

The motion was adopted.

Shri Narayanankuoity Menon: Sir,
I introduce the Bill.

15.38 hrs.

LAND ACQUISITION (AMEND-
MENT) BILL*
(Amendment by section 4) by Shri
Keshava.

Shri Keshava (Bangalore City):
Sir, I beg to move for leave to intro-
duce a Bill further to amend the Land
Acquisition Act, 1894.

Mr, Chairman: The question is:

“That leave be granted to intro-
duce a Bill further to amend the

Land Acquisition Act, 18984".

The motion was adopted.

Shri Keshava: Sir, 1 introduce the
Bill.

*Published in the Gazette of India
dated 10-3-61.
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